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[Secretary J 
Houses on the Motor Vehicles 
(Amendment) Bill, 1965:-

"That the t1Ille appointed for the 
presentation of the Report of the 
Joint Committee of the Houses 
on the Bill further to amend the 
Motor Vehicles Act, 1939, be 
extended up to the 30th Novem-
ber, 1968". 

COMMITTEE ON ABSENCE OF 
MEMBERS FROM SITTINGS OF 

THE HOUSE 
SEVENTH REPORT 

SHRI THlRUMALA RAO (Ka-
kinada): Sir, I beg to present the 
Seventh Report of the Committee on 
Absence of Members from the Sittings 
of the House. 

12.23 HRS. 

CRIMINAL AND ELECTION 
LA WS AMENDMENT BILL * 

THE MINISTER OF HOME AF-
FAIRS tSHRI Y. B. CHAVAN): Sir 
I beg to move for leave to introduce a 
Bill further to amend the Indian Penal 
Code, the Code of Criminal Procedure 
1898 and the Representation of the 
People Act, 1951 and to provide 
agamst printing and publication of cer-
tain objectionable matters. 

MR. SPEAKER: Motion moved: 
"That leave be granted to introduce 

Ii Bill further to amend the In-
dian Penal Code, the Code of Cri-
minal Procedure, 1898 and the 
Representation of the People Act, 
1951 and to provide against 
printmg and pubiication of certain 
objectIOnable matters." 

Shri George Fernandes wants to op-
pose it. Normally at the introduction 
stage it is not opposed. 
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